
 

APPENDIX-4D 

VALUE ADDITION NORMS (BELOW 15%) FOR SPECIFIC PRODUCT(S) UNDER ADVANCE 

AUTHORISATION SCHEME UNDER PARAGRAPH 4.09 OF FTP (2023) 

 
 
 

S. No. Export Product Minimum Value addition 

1. Copper Anode / Copper Cathode / Copper Wire Rods 

(Manufactured from Copper concentrate) 

8% 

2. Petroleum product(s) covered under SION Sl. No. A- 

2688, A-2689 and A-2690 of the product Group 

“Chemicals & Allied Products” i.e.: 

 
(i) Light Ends (LE) viz., Naphtha, Motor Spirit, 

Gasoline, Solvents, Reformate, Hexane, TAME, 

excluding C3, C4 Hydrocarbons and mixtures thereof; 

 
(ii) Middle Distillates (MD) viz., ATF, SKO, HSD, Gas 

Oil, MTO, LABFS, AROMEX, JBO, LDO, VGO, 

Solvents; and 

 
(iii) Heavy Ends (HE) viz. FO, Furnace Oil, Fuel Oil, 

LSHS, HPS, Puch, Asphalt, Petroleum Bitumen, Raw 

Petroleum Coke & Calcined Petroleum Coke, Slack 

Wax, Paraffin Wax, Microcrystalline Wax, CBFS, 

RPO, Sulphur. 

 
(Excluding lubricating oils and petrochemical 

products like Benzene, Toluene, MTBE etc.) 

8% 

 
 

 
 

 


